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THE MJNISTER OF STEEL, 
MINES AND COAL (SHRI VASANT 
SATHE) : (a) to (c) The Govern-
ment has taken several steps for the 

roper exploita lion of bau i te deposits 
in the coun ry •... These rc: 

(i) Formation of two companies, 
namely, Bharat Aluminium Compa ny 
Limited and National Aluminiu 1 

Company Limited in the pubJic sector 
for c ploitation of bauxite d po it . 
Bharat Aluminium Company Limited is 
exploiting the deposit in Bilaspur a nd 
Man la districts of Madhya Prade h. 
A Dew mine in Gandhamard n in Oris a 
is a) 0 b jng developed by this company~ 

The lio na) Aluminium Company 
Limited is cu rrently engaged in develop· 
ment of the Paocbpatmali bauxite d po· 
sit in Koraput district of Orissa for a 
production of 2.4 million tonne of 
bauxite per annum, 0.8 million ton nes 
of alumina (of which about 0.375 
mHlion tenne are earmarked for 
export) and 0.218 million toon s of 
aluminjum meta]. 

(ii) An export oriented bauxite 
mine in Andhra Pradesh is under consi· 
deration which Soviet assistance initi. 
ally for expott of 2.3 mi.llion tonnes per 
year of bauxite to the USSR.. 

(iii) Bauxite mines are also being 
exploited by major AlUminium Pro. 
ducers in Priva te Sector. 

2. au ito mine io Madhya 
Pr desh at locat d in astar, Bila pur, 
JabaJpur, Mandla, wa, Satna Sidhi 
and Sbahdol Districts. There are 46 
wor in mines in Madhya rade b inc· 
luding 6 in the public sector. 

3, The estimated reserves of bau-
xite in Madhya Pradesh are plac d at 
187.5 million tonnes constituting 7. 
per cent (approx.) of the total country's 
re erves of 2489 million tonnes. . 

Raids 00 Compani es for Tax Eva Ion . 

·S8. SHRI RA BHAGAT 
PASWAN: Will the inister of FIN-
ANCE be plea ed to state: 

(a) the particulars of compan: s 
whose premi es have been r ided during 
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1985 0 far and the total amount of 
, x eY~&ion stimated as a result thereof; 
and 

(b) Whether Governm nt proposes 
to r aJi fir" the whole amoun t of tb 
tax evaded by those companies 1 

THE MJNISTER OF STAT IN 
THE MIN}STRY OF FINANCE 
(HRI JA ARDHANA PO JA Y): 
(a) fb number of companies whose 
premi have been raided during 1 85 
(upto 28 .2.85 and th total amount of 
tax eVa j n timat d re a f IJow OD 
the basis of data r eadily avail bl : 

(1) Direct Ta : 33 Compatli 
and their as oeia tes were s a rch d dur ing 
thi per jod. The amount of tax sought 
to have been evaded i s under computa-
tioD. 

(2) Custom : The Number f 
companies searched is 30, excluding 
their ascociates. The amount of t x 
evaded is estimated at Rs. 5.20 cror in 
4 cases. Remaining cases are under 
investigation with a view to quantify-
ing tb amount of tHy evad d. 

(3) Central E ci : 86 compani S 
and their s iates were raid d invol-
ving duty evasion f R • 18.5 crores 
approximately. 

(4) Enforcement Directorate: Seu ches 
were carried out in connection with 
susp ct d violEl tioo df Foreign Exchange 
Regulation Act but since thcs do not 
invole evasion f r taxI t he particulars 
are cnil'. 

(b) priori ty i given to the recovery 
of the wh le amount to tax evaded. 

West Bengal Government Propo al for 
ationalisation of -5bre Durga Cotton, 

Spinning aod Weaving Mills Ltd. 

·59. SHRI ANANDA PATHAK: 
Will the Mini ter of COMMERCE AND 
Supply be pi ased to state: 

(a) whether the Uni n Government 
have received any proposal from Govern. 
ment of \\' st Bengal to nationalise 

hree Durga Cotton, Spinning and 
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eavin. Mills Limited and ta it to tbe 
NatiooaJ Texcile Corporation; and 

(b) if so, the roac· on of Union 
Gov r ment to, proposal? 

THE MI )STER FATE N T E 
MINISTRY OF COMMERCE AND 

UPPLY (SHRI P.A. SANGMA): 
(a) The Government of Best Bengal 
hav Indicated th ir inability to shoul 
der the r pon jbility of this 10 . g mill 

nd b ve as ed the Gov rnment of 
IndIa to do so in , ad : 

(b) Prima facie, the Government of 
India is against nationaJising mills 
which are Dot capable of b~comjng 

viable. Final decj ion OD future dis-
position of this mill has not b n tak n. 

o .. 
*60 SHRt M lID. MAHFOOJ 

ALI KHAN: 

SHRIS TYE DRA NARAYAN , 
lNH 

Will the Minister of FINANCE be 
pleased to state: 

I ) 'b ther some top executives of 
cert in n tionali ed banks were recently 
removed by Goveroment; and 

(b) if o. th d ils th :reef nd 
rea on therefor? 

THE MINISTER OF ST TE 
THE MINISTRY OF FINANCE 
( HRI J DHA A P OJARY):(a) 
and (b) In exercise of power vested 
in it in terms of subclause (I.A) of 
clause 8 of the Nationalised Banks 
(Management and Miscellaneous Provi-
sions) Sch me. 1970,the Central Govern-
-ment t rminated. on Pe9ruary 18. 1985, 
the term of office of Shri S.L. BaJuja 
Chairman and Managing Director. 
Punjab National Bank, Shri B.V Sonal. 
ker. Chairman and Managing DirectGr. 
Central Bank of India and Shd S.S. 
Master. Executive Director, Bank of 
Baroda They were paid salary aDd 
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admissib aUo a I for a period 
of three mon lh in Jieu of the prescri bed 
period of noti~e. The termination 
were in accQrdance with tbe provisions 
of th afor said Scheme applicable to 
their appointments. 

oDtrolJed CJoth 

2U. I ANANT D 
SET 1. ill th Mini t r of 
COMMBRCE AND Sl) PLY be p 
s d to slate: 

(Q) th detail of control d c tth 
(varjtie~) at present State .. wise ; 

(b) whe het Gov roment h ve slven 
s ion to the people living 

iln ro ote rural Ie t particul fly tbe 
worker . ct' of e ocjety; 

(C) w ther t re h inc-
se in t ptic of controlled c otb 

durin tbe la ix montbs; d 

(d) if s , the t ot thereof? 

THE MI STE OF S ATE IN 
T B 1ST Y OF COM ~ E 
AND SUPPLY (SHRI P.A.SANOMA) : 

As per t eXlStJll cantro d 
. loth scheme. four vari ties viz. dhoti, 
saree, Jong cloth and poJyester cotton 
blended shirting are being manufactured 
by NTC. Mills. 

(b) Con troll d clotb is produced to 
meet the clothin requirements of the 
we ker ecUons of t Society. Wi th a 
view to nabl them to purchase cont-
roU d cloth at r a on bl prices, sub jdy 
at the rates of Ri. 2,00 per sq. mat e 
00 dboti/saree. Rs. 3.70 per metre on 
polyester cotton bI nd d birting 
and Rs. 1.50 per sq. metre on 
long cloth is beign given by the o~ ro-
ment. Further the controJled cloth ' is 
mainly dj tributed throush Fair Price 
Sb ps aod consumer co-opera tive Soci • 
ties (t h majority of which to Joca t d 
in th rural areas) 

(C) No, Sir. 

(d) Does not ari c. 


